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(b) For recruitment to posts under the 
Central Government, the upper age limit 
generally varies from 24- to 30 for direct 
recruitment to different posts. In the 
nationalised banks, the upper age limit fOl. 
clerks varies from 25 to 28 while for 
Gaff in other lower categories, it varies 
fhIm 23 to 45. 

(c) and Cd). It is not possible to make 
any change in the existing age limits, as 
age limits for recruitment to Central 
Services/posts are prescribed from time to 
time keeping in view the various relevant 
factors and specially having regard to the 
qualifications and experience required for 
that service/post. The basic objective 
is to ensure that Government is able to 
secure the services of persons at an age 
most suited for the service/post concerned. 
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Resolutions passed by M.e.D. 

4748. CHAUDHURY BRAHM PER-
KASH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government have received 
'certain resolutions passed by the Muni-
cioai Corporation of Delhi for approval; 

\OJ) whether he has received certain 
fetters from the Chairman, Standing 
Committee of the Municipal Corporation 
"f Delhi in this regard; 

(c) if so, the particulars of (a) and 
(b) above; 

(d) whether Government have since 
accorded their sanction to the said pro-
Posals; 

(e) if so, when; and 

th (f) if not, the reasons advanced to 
e M.C.D. for not accepting their 

proposals? 

'"r>!'EHE 'I!lMINISTER OF STATE IN 
"Q MINISTRY OF HOME AFF-
t~s (SHRI DHANIK LAL MANDAL): 
ajd to (r). Information ill being collected 
Ito. will be laid on the Table of the USe. 

Curtailment of Annual Plan allocation 
for Tripura 

4749. SHRI SOMNATH CHAT-
TERJEE: Will the Minister of PLAN-
NING be pleased to state: 

(a) whether Government are aware 
about the wide-spread resentment among 
the people of Tripura over the curtail-
ment of State Government's demand 
for plan allocation from Rs. 32.30 crores 
to Rs. 22. 70 crores; 

(b) if so, the reason for curtailment; 
and 

(c) whether Government do not consi-
der that special attention is necessary 
to develop backward States like Tripura? 

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) and (b). No, 
Sir. The Annual Plan for 1978-79 for 
Tripura was finalised at Rs. 22,270 
crores by the Planning Commission in 
discussion with the Chief Minister. The 
outlay for 1978-79 marks a step up of 
43.8% over the approved outlay for 
1977-78. The State's own net resources 
for 1978-79 are negative, i.e. minus 
Rs. 5.87 crores. 

(c) In recognition of the special pro-
blems of Tripura and its backwardness, 
Government have already provided for 
a specially liberal scheme of Central 
Assistance under which the gap between 
the resources of the State and its Plan 
is met by the Central Government by 
way of assistance. In addition, Tripura 
as a constituent unit of the North East 
Council, benefits from the projectsJ 
schemes of regional importance under-
taken by the North East Council. 

Change in development strategy 
of plan 

4750. DR. BAPU KALDATE: Will 
be Minister of PLANNING be pleased 
to state: 

(a) whether there is an}' proposal 
to change the developmental strategy 
of the plan; 

(b) if so, what are the new targets 
for growth rate; and 

(c) whether bi!!er industries would 
be kept in abeyance for the plan period? 

THE PRIME MINISTER (SHRI 
MORARjI DESAI): (a) In the draft 
Five Yrar Plan 1978-83, a new develop-
mental stratrgy is proposed with a view 




